
     
 

 

 

     
   

    

    

   

 

      

   

       
     

    

    

   

    

     

     

        
       

        

          



IN THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH

MA 79112018
rN cP(rB) L39A/MB/ /2017

dated 9.8.2018. But having the Applicant noticed certain

typographical errors in respect to the name of the Resolution

Professional, to rectify this mistake, the following paragraphs

are substituted:

The name of RP from Mr. Atul Rajwadkar (having Registration

No.IBBI/IPA-001/IP-P00152/2017-2018/10321) is replaced with

Mr. Abhay Narayan Manudhane having Registration

No. I BBI/ I PA-00 1 / I P- POOO 54/20 1 7 - 1 B/ 1 0 1 28.

Accordingly, the above correction is allowed.

RAVIKUMAR DURAISAMY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)
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